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O R D E R 

 
PERB.R. BASKARAN, ACCOUNTANT MEMBER: 
 
 The assessee has filed this appeal challenging the 

assessment order passed for assessment year 2012-13 

u/s 143(3) r.w.s. 144C(13) of the Income-tax Act,1961 

['the Act' for short] in pursuance of directions issued by 


